FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
INDO PACIFIC PROJECTS PRIVATE LIMITED
OPERATING IN REAL ESTATE AND INFRASTRUCTURE ACTIVITIES.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. | RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & | INDO PACIFIC PROJECTS LIMITED
CIN/ LLP No. CIN: L74140MH1982PLC026882
PAN: AABCI2907C
2. Address of the registered office 1st Floor, B Wing, Poonam Chambers, Chhindwara Road,
- Byramji Town, Nagpur, Maharashtra, 440013.
3. | URL of website NA
4. | Details of the place where the majority of fixed | CD has leasehold land at Wardhaman Nagar, Nagpur
assets are located:
5. | Installed capacity of main products/ servicgs CD has leasehold land of 11211.54 Sq. Mtrs at Wardhaman
Nagar, Nagpur. The lease is upto 23.11.2036.
6. | Quantity and value of main products/ services | The CD is not generating any revenue. The financials and
sold in the last financial year custody of assets of CD are yet to be handed over to the RP.
7. | Number of employees/ workmen Not known
8. Further details, including last available financial | For further details, write an email to
statements (with schedules) of two years, lists of | cirp.indopacific@gmail.com
creditors are available at URL:
9. | Eligibility for resolution applicants under section | The Resolution Applicant must be eligible under section
25(2)(h) & 29A of the Code is available at 29A of the Insolvency and Bankruptcy Code, 2016.
For detailed EOI and eligibility criteria, please write an
o email to cirp.indopacific@gmail.com
10. | Last date for receipt of expression of interest 13.10.2026
11. | Date of issue of provisional list of prospective | 23.10.2026
resolution applicants
12. | Last date for submission of objections to | 28.10.2026
provisional list - -
13. | Date of issue of final list of prospective 07.11.2026
resolution applicants
14. | Date of issue of information memorandum, | 12.11.2026
evaluation matrix and request for resolution plans
to prospective resolution applicants 4
15. | Last date for submission of resolution plans 12.12.2026
16. | Process email id to submit Expression of Interest | cirp.indopacific@gmail.com
17. | Details of the corporate debtor’s registration Not Known
status as MSME. ‘
SD/-
- IP Megha Agrawal
IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to 30.06.2027

Address For Correspondence: C/o Truenex Absolute Insolvency Resolutions LLP, Plot Number 79, 7th floor
“Fortuna Capital”, besides Dew Trinity Hospital, Hindustan Colony, Wardha Road, Nagpur- 440015
Address Registered with IBBI: C/o Truenex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Nagar Garden, Congress Nagar,
Nagpur — 440012 (M.S.)
FOR INDO PACIFIC PORJECTS PRIVATE LIMITED

Date: 28.09.2026
Place: Nagpur




. Nagpur, Monday, 28.9.2026
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BHUMESH REALTORS

ACRES
Luxurious

Plotted Township
at DABHA

Wanted Exp. Boys for

work in Automobile

Spare Parts’ Shop.

Qual.: 12th pass, Central

Avenue, Nagpur. Cont:
4. o

Required Computer

Operators -2 Post

ally) & Delivery Cum
Office Boys-2. Contact-
Real Computer, Opp.
P d Ground,

Female  caretaker
required for newborn
by care & household
work. Duties include

baby care, cooking,
washing utensils &
clothes, dusting &

mopping and court-
yard cleaning 12 Hrs. -
7000 | 24 Hrs - 14000
Two meals provided.
Location: Ayodhya Ngr,
Sharda Chowk. Nagpur.
8888379591 gamay

Grand Intrance Gate,
Swimming Pool, Gym,
Multi Purpose Banquet Hall,
2 Temple, Mini Movie Theater,

Badminton -

Cricket Court
RERA No. A50500013756

Basket Ball

PP1190002502403

Call - 9523 9523 08 &

Bl ¢80 REAL ESTATE
FARM SALE

Farmland for sale.
Mz: Wela, Harish

1) Plot @ Bhande
Chowk. Behind NAVO-
DAY Hospital, North
Facing 1960 sqft
@6000/- per sqft. 2)
Plot @ Siddharth
Nagar, Manewada, Opp.
to LOTUS Electronics

Plot for sale. Plot
No. 76, Arca 164.23
Sq.Mt.  Interested
buyer Cont. Urgent:
9723495736,
9168072706. msios

Farmland for sale-
Mz: Surgaon 8 Acre
land for sale. Land S.
No. 44/45, Interested
buyer Cont. Urgent:
9723495736,
8308377091 trmum

FLAT SALE

Butibori, Nagpur
1BHK, 2BHK Limited
Fiats, Fair Budget. Good
Location, Loan & All
amenities, semi-fur-
nished. 8007780909,
7768825005 (nesso)

‘/Pully Furnished
Flat for sale. 2 BHK.
905 sqft. 606, Ratan
Heights. opp. Haldiram.
Medical sq. Nagpur.
Contact: Upasani-

9975744456. oxina

INDEPENDENT
SHLE

9158880732 ¢
9527600651
Brokers please excuse

PLOT SALE

Plot in New Nagpur,
NMRDA/RL Plot Nr.
Nagpur Samrudhi
Highway. Gelden Ark,
3rd Ring Rd, Plot Nr.
Prop. Metro Stn, Easy
Installment, Registry,
Finance. RD Group-
9405357755, mes)

1130 Sq.ft. Plot with
Release Letter, 7/12,
Process Server Society,
Nr. Garden & Gajenan
Maharaj Temple, :
Nagpur. Cont: Satish
Mohod 9823076656,
9370949774, 9503639124
)

Facil ?onh
acing 1650 sqft @
2000/~ per sg.ft. Broker
Excuse. Contact-
9657050033, o200

Plot for sale. 2000
sq.ft. area RL sanc-
tion Plot Near Ujjval
Gorakshan,
Bahadura, Umred
road, Nagpur avail-
able for sale. Contact:
8788424020 massay

A~ SO, % 5%
e T 3 @R
3. NMRDA / RL =z 3.
30- (2757 A=), e .
29- (1348 RFR), @iz 4.

74 (1816 1.2) T 2000/-
¥ 2. W 9890229214,
)

PROPERTY SALE

Urgent Req. Educated
& Licenseholder Phar

Dhantoli Nagpur. Ph- |

07)2- 2440440. ovom

Wanted Manager,
Accountant for work
on Petro] Pump and
Boys for dropping
petrol. Payment as per
cligibility. Contact- HP
Petrol Pump, Wadi

CLIK KARD BODK KARD @™ http://online.lokmatclassified.com

@) ToP vACANCIES

(TRAINING
- SCM CERTIFICATION « ADVANCED
WHO CAM JOIF 2 1Al Stre

JCAREER BENEFITS

bypass road. Nagpur.
Mo. 524 gom
Required Sales Boy.
Wanted Sales Boy on
touring basis to take
order from Distributers
in Men's Kurta-Pyjama

macist for Pharmacy in =~ Manu facturing
Clinic. Good Salary (ompany. Kalmana
given. Nagpur. Conl: Market, Nagpur.
» d 97t )
9503639124 sy :
1 Do Course, Job will not
Great Sherlock et? No certificate in

Security  “Agency,
Hospital at }flngm
MIDC, 8 Hrs. Duty,
Req. Guard/ Super
visor. Salary 12000-
16000, Suyog Apar

Cloud, DevOps. Linux,
Cybersecurity, require
skill. Real Training +
100% job guarantee. Calk:
8806911166, 9404551374

[

tment, Trimurtif —
Ngr, Nagpur. 9011 Wanted Ladies/ Girls
071256, 9579204209| [or Tele-calling in
awoon Office. Salary+ Ince

ntive. Mo. 5
A Reputed Real Estate 9730883863 ooon

Co. Req. Sales Executive
& Telecaller. Salary 10-
15000/-. Incentive- 25 to
50K. Cont.: Manish Ngr,
Nagpur.  8446762382.
rrce

Sacred School Bhagwan
Nagar wanted Kinder
garten Teacher and
Sports Teacher contact
§65858589. oman

Payment 15000 to
25000/- up to, Wanted 8
Lo 10 years exp. Sales
man and Salesgirls for
Readymade Kid's wear
shop. Contact Nice N,
New Golchha marg.
Sadar, Nagpur. Mo.
9422119192 3

Wanted

Reg-Comp-Opt.
Having  at
B.Com for PF
\gnrk.l Vaas a

onsultancy, 5
Hakimi 4 e

al Paints,
Manewada  Road,
Nagpur.  Contact-
Mo. 8329371015,

8862028395, o)

Part/ Full
Computer  Teacher/
Operator.  Devendra
Computer Inst. Opp.
Shivaji  Sci.  College.
Near Ajni Rly. Station,
Congress Nagar,
9225236100, 9225236400,
[t

time

Wanted Draftsman
or Architect, mini-

mum 1 years experi-
ence in any Archi
tectural firm with
AutoCAD. Contact.
Ar.Sachin  kothari,
Kmravats R,
SPACES Ideal for |[gruevd 0,
Shop/ Office/ Godowny | 2422101718 omems
nlan;r;fuﬁe for Igr}ilr‘l,;r at
anish Nagar T-Peint |, Girls
Signal. Beltarodi Road - 1 omeasBoyslCirts
8850334255/ $859303064. | HP Petrol Pump at
Brekers Excuse. sz 3
o
To Let-  Prime
Location Krida sq.| Wanted CO2 Welder,
at Hunuman nagar,| Press Operator, ITI
5000 sq.ft. (2500 irls in Hingna
sq.ft, firsts 2500 3 Contact:
sq.ft. ueong_y ﬂm 8421100633. owicn
saperate en! S e
sq.ft. parking. Total
6500 sq.ft. useful for| |VACANCY- Required
Tuition Class, NBEC,| |Driver,  Salesmen
Office. Mo.: and Helper Boys for.
9373964789, Tata $ Vehicle in
9822224024 ganen) Electronic
h Con:-
Kamble's Yashoda,
E\ 8q., Nara road,
a VACANCY Jaripatka, Nagpur.
R‘lo. i 937‘3132523
ppointment time 1
WANTED DRIVER [ 20 sen)

Wanted Exp. Driver
for driving TATA-S,
dnnova Vehicle in
Furniture Showroom
(Pay. 15000). Contact:
Sunder Furniture- M.
888

For Sale- 30x50=1500
Sft. Piot at
Hudkeshwar. 2nd Line
from Pipla . Nr.
Vitthoba Lawn, B/h. V-
R Trends. M. 8839649360,
9834132567, (v

Plot for sale. 5500
Sq.ft. 50 x 100, Wardha
Road touch, Opp.

SS869715. ooien
SALESHAN/SALESGIRL

Wanted  Salesman,
Salesgirl, Helper for

Sales in Jewellery Show
room. Contact:- Shree
Jay Bhavani Jweller's,
Sarafa Bﬂar, Shahid sq..
Ttwa 0. 98229288

Indian Oil Petrol Pump
B/h. MIDAS Hospital VACANCY
Brokers welcome.
3605082102 gmen Wanted  Person/
Boys for installing
Banners. Salary
14000/~ p.m.,
o
3 nt.:
CLASSIFIEDS | [Nepur ¢
A wifdart | [Required
Accountant for pri-
It E?az vate office: Min. §
FRUGIEERL years Experience,
’ Fluency in English &
e, $adw mut Computer Skills are
D G B mandatory.  Share
resume on Whats'
SR A IS | | App 7709551217, puea
wiens B o1 A,
Required  Super
o, St e Jv[sor for Railway
@'ﬁ‘m’ﬁ‘l siding and Godown and
2| Driver [or four wheeler
. at Butibori. Butibori
residence and nearby. 2
9422167631 Wheeler must. Contact:
9922919462 41100343 v

TIL W 10 AR L

exp.
C Operator,

Salesladies, loor

Kid's, Ladies Wear

Showroom. (Pay.

13000-25000+  attar.

co! on) near

NIT Garden, Trimurti

nagar, Nagpur.
N

L
== HEALTH
AYURVEDIK TREATMENT

Treatment by Exp.
Doctor on pre-m.eja.,
night-fall, impotency,
venereal,rheum.para-
is.f. dis.k-stone,dia-
betic, w.-loss/gain, face/
hair/ stomach prob.,

@

piles. Shivshankar
Ayur., Sitabuldi.
9112079000 gaeszs

SEX PROBLEM

w2 @(0240) 2336837,
§021111549. 3

) PESTCONTROL
PESTCONTROL

Termite,Cockroaches,
Ants, Konhi, Bugs,
Mosquitos, _ Flies.Rats
Permanent Treatment.
Sanitization. No need
to vacant house. Guar
antee -5 yrs. M. 96076
16565, 7387999775. 1PC
Mancwada, Ngp. meun

Pest Control Vidarbha
(Since  1970)  Govt.

SOFT LENSES- E-
Commerce Co.
Require Packing
Staff, Time: 10am-
ggm. Sunday Off,

Friends Colony, K.T.
Nagar, Naggur-
440006. 2.5k.m.
before from Futala
Lake. 7620888614. owun

Wanted Male- Salary
13 to 15K, Female-
9000/-. Sunday Off &
Stock Manager, Pay.- 10
to 12000 {Age 40+) for
work in Shop. Sunny
Tent Agency. Chitanis
Park, Mahal, Ngp.
MS9172245133. ¢amue

FEACT BT =it
[ e I ]
ETEUT L ATE AT
IR GG 3 Feak
PF/ESICHRTET 50T

T
30TTH. WX/ WA~
8067836943 & aWI-
8446794394 ymsy

Required Pre-school
lady  teacher for
Franchise School at
Bharatnagar, Amaraoti
road. Contact with CV
on 9822736839, 90110
81086, 9739111332, gwes;

Wanted part time
{Spm to 9:30) registered

Pharmacist for

Medicine Shop at

Manishnagar. Mo.
4. o

P Herbal &
Chemical, Get rid of
Termite, Rats. Cockro
aches, Lizards, Ants. ] to

yrs.  Guarantee.
9373217751, 7249536490
Manewada. oxen

HERBAL PEST CONTROL

Permanent treatment
of termite, cockroach,
ants, spider, bug. mos-
quite, fly, rats. No need
to vacant home. Grnt.
1to5 yrs. M. 9370233962,
9225212561 Bhendarkar,
Ram Ner. Ngp. s

ASMART SKILL FOR A GLOBAL CAREER

PARAS SKILL - SUPPLY CHAIN & LOGISTICS
INSTITOTE)

1MBA Students FSCM Specialization I Working Professionals}

THigh-Demand Skills [ Attractive Career Opportunities .
iGiobal Exposure §Career Growth

L1 Online | Offline |in-Home Training i
Limited Seat . {o[TyLY]

Mahakali Nagar No.2, Opp. Kawale Hardware,
Uday Nagar, Ring Road Mob. 8799964693

T SIS SR AR, AGAST
FHEARIA WU m
3 w0
g TSt ST AT
g, feom,
D.Mart v,
724-9138983, 79-72766170 |

LOGISTICS «INTERNATIONAL SCM §
ams 1Engineering Students

LPU students go on rampage

Attack police vehicles; FIR lodged, SIT formed

PHAGWARA

hestudents of Lovely
Professional Univer-
sity in Punjab's Phag-
wara went on a ram-
page on the campus on Sun-
day, vandalising property and
blocking a national highway
over claims that an outsider
raped a female student on the
university premises.

After overnight violent pro-
tests, police on Sunday even-
ing tried to evict the agitators
blocking NH-44 ide the

over leg

d rape

i

edly set on fire, while jour-
nalists were seen running for
cover, they said. Jalandhar
Rural SSP Harvinder Singh
Virk said four to five police
vehicles were damaged in the
violence.

Police said a rape case has
been registered against an
unknown person on a com-
plaint by the students, and
an SIT has been formed to
investigate the matter, even
though the university au-
thority denied claims of any

on campus

) o
) 4%

The Students of Lovely Professional University (LPU) stage a protest and block the Jalandhar-
Phagwara National Highway outside the campus over aliegations that a female student was
raped by an outsider on the university premises near Phagwara, Punjab, on Sunday.

Pl

The management of
Lovely Professional
University (LPU),
however,
maintained ina
statement that
there was no truth
in the "rumours”,
with Registrar
Monica Gulati saying
some anti-social
elements were
spreading “false,
baseless and
fabricated"
allegations.

® ThelPUalso

AU AR TR, ARG F
A1+, 9307504756/07122715389

since 8 am, after as-
suring that their issues would
be addressed. But the students
resorted to stone pelting and
attacked police vehicles, leav-
ing several cops injured even
as police resorted to mild lathi

Two vehicles were alleg-

Rajnath: Plan to

hall along this

Mahatma  Travels: charge, officials said.
Ayodhya, Banaras 28 mgacfr“el::m:dzn
Sept.-"Kerala 12Nov./ | U "house,
7Dec-  Rajasthan-13 hcalth,'mr .huro-v
Nov./ 6&Dec.-Nepal-18 Con!? "Astro.
Dec- Gujarat 24Nov./ S‘hwr,i!-lhvindn. BA.
g‘rlxdamél zsNav:ng?ﬂ- Vedan Jyotish,

ri, Gangasagar.B/h. i NEw
Janaki- Talgkles,8 Buldi. l(“nedrt.l Gmt DAL
Ngp. 9689800444, v T India is working towards de-
Revatkar  Tourism: [NEro Sambhaii Sq. veloping sixth-generation
1sNov. Bastar, 24Nov. |jjam : fighter jets, and while there
Leral 2 ey will be

ec. okan,  04)an S ai ¥
Cociial Keaiak, DR iﬁ g‘ﬁ: it D path, the resolve remains un

Andaman, 29Jan Dwarka

Gujrat Somnath, 11Feb

Gangasagar Puri. Mo.
)

Avarian Holidays:
10ct. Bhutan. 220ct.
Bali, 15Nov. Rajasthan,
15Nov. Dubai, 28Nov.
Singapore-Mal.-Tai.,
10Dec.  Uttarkhand,
12Dec. Vietnam, Gujarat
Spl M. 9420566577, tnanc:

Chintamani Tours:
Kerala 10Nov., 1, 23Dec.,
Rajasthan 12Nov., 10, 24

Nepal 2Dec. Puri 2n
Nov.,  Nagpur. M.
9422165193, 7030877798.
Gy

2 CONSTRUCTION

BOREWELL

Nandadeep Borewell 34
yrs exp.. near Shukrawri
Talav, Ganeshpeth, Nag
Branch: Opp. YCCE gate.
Wanadengrl.

91949, Dealer: Plasto Pipe,
Kirloskar Pumps e

115,150 Borewell at
horne, farmland with
Pump facility. Anand
Borewell,
Nagari-5, Shop NoF-6,
Manish Ngr. 9422102837,
8329 ., Gorewada
Ring Rd, Ngp.(Phinolex
Pipe Dealer). waexy

CONSTRUCTION

We accept construc-
tion contract just @ Rs.
1593/- psgft. with
material basis assisted
by Engg. Arch, incl
map, elevation, plan-
ning. Empower Infra:
7620676897, 7020437977
o

/il BUSINESS
MOBILE TOWER

5G T.. Mobile Tower
(Maharashtra Govt.
Reg) ApFly for install-
ing on iarmland. plot,
rool, Rent 65000, Advn.
45 lakh + Job, 20 yrs.

wavering, defence minister
Rajnath Singh said on Sunday,
asserting that the country is
building capabilities with the
warfare of the next two dec-
ades in miffd.

In a veiled message to Pa-
kistan, Rajnath also said that

Assam police
detained CJP leader,
supporlers: Dipke

Police

detal
detain

CM/PM Employment
Gen. Scheme. Govt.
Subsidy Loan by Zila
Udyog Kendra/ Khadi
Gramodyog Ayog.
Project Report/ Machi
nery Raw materials.
Mklg. & Finance Asst.
Cont.- Galap Services,
8600062755, Ajani SQ.
Metro Stn., Ngp. o

G018/ PROPERTY 164N

Instant Gold Loan

Prabhat Tours: Puri
15Nov., Keral 24Nov./
04Dec. Gujarat 240ct./
Ayodhya 12Dec., Raja
sthan 10Jan. Bhutan
23jan. Andaman 27Feb.,
Chhoti Dhantoli.
2443323, 9373115738,
9423102361, asosssr

783852657, oycm

ASTROLOGY

Shivbaba Tantrik Spe.

knower, Factory, land.
House, farmland’s Gupta
laxmi feeling. Con. 100%
Guarantee, Jove problem
9879411629 Husband-wife
vash. 9157547455, omme

upto 0% @ 1% Dipke claimed that the Code, 2016,
Interest.  Takcover  outfit's leaders were pre- 6 il 042 AR et s
available by Banks/ vented from holding the 70| Tast Gt ot recet of moresson o | 13100025
gBFC, s documnents, meeting. interest
all-  City Central i wﬂ«m&s:ﬂwwum B.10208
it Coop. f ) . »
G?,?émﬁgﬁf’ f.‘;g‘;f,’; In another post, Dipke said, ALK
Mo. 9766750009. mes "Ashu was picked up by the T
< Assam
j PAlF
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s o ik E orG 3 statis a8 WS
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SRR

Cockroach Janta Party (CJP)
co-convenor Ashutosh Ranka
and other party activists near
the Assam Secretariat in
Guwahati on Sunday.

om

GUWAHATI

rape on pus, cal-

a video

ling them "rumours". The in-
cident followed a day after a
huge protest by students of
Chitkara University in Pati-
ala, who allegedly set a police
vehicle afire over unverified
claims that two female stu-
dents committed suicide on
the campus. pr1

as long as feur
neighbouring
country persists
with a state pol-
icy of terrorism,
India remains
fully free to
carry out all
forms of strikes against it".

Rajnath was addressing a
session at a defence summit,
which was also attended by
Army Chief General Dhiraj
Seth and other senior officers
of the armed forces. 1t

Gonaral Mdenn, Section, Crcle Ofice, Raipur Vot 45, Suctor 24 Nays Raipur 452001

< statement of three
female students of
Room No. 504, Girls'
Hostel-3, claiming
that no rape incident
took place, saying
they have been
staying there for the
past two months.

make sixth-generation jets

® The defence
minister underlined
that today's
warfare is not
merely a matter of
soldier versus
soldier; rather, it
spans multiple
domains, including

ic warfare,

information
warfare, Al, drones,
autonomous
systems and
precision weapons.

1092369/8956574

[ prewses eaumeo— |

IGLE/TWO BID SYSTEM from the cwners of
commercial space preferably in the Ground floor and ready for

Offors are invited undar SIN

€3 occupation with
required power load and good visibility for branch at the fallowing locations:

3; Location PIN C: District Carpet Area®
1 CHIMUR (NEW) 442903 | CHANDRAPUR 1700 Sft
2 ROY 434504 AMRAVATI 2000 Sft

AXOLA DAMLEWADI CHOWK | 444001 AKOLA 2200 st
4. BARBADI 442102 | WARDAH 1500 skt
5.| GONDIASTATIONROAD | 441601 | GONDIYA 2200 sft
6. “AMRAVATHI NAVSAR] 444604 | AMRAVATI 2200 s
7. ° MOHADURA 44 BHANDARA 1500 sft

(+/- 10% variation is admissible}}
The detaiis are published in the Bank's website: htps://www.canarabank.bank.
in/tenders. The ncessary application forms may be obtaincd from the above-

from the Bani's

The Cockroach Janta
Party (CJP) on Sunday
claimed that its co-con-
venor Ashutosh Ranka
and 40 of its volunteers
were detained by the po-
lice in Assam’s Guwahati
without citing any reason.

CJP founder Abhijeet
Dipke said that if Ranka
and the others were not
released, he will come to
Assam with more party
members, and dared the
chief minister to arrest
themall.

Ranka, who arrived
here a day ago, was sched-
uled to meet CJP vol-
unteers at the residence
of opposition Assam Jai-
tya Parishad (AJP) leader
Kunki Chowdhury in Dis-
pur area near the state
secretariat.

20/10/2026 upto 3.00 pm. Further Commynicat
any, will be hosted in Bank's website only.
Place: Raipur, Date : 28.09.2026

Sd/- Assistant General Manager|

website. Last date for submission is
ions, Corrigendum, amendments if

Circle Ofica Raipur__|

IRVITATION FOR EXPRESSION OF INTEREST FOR
PACIFIC PRDJECTS PRIVATE LIMITED

1ND0
OPERATING IN REAL ESTATE AND INF!
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et of the registered office

aong INDO PACIFIC
with PAN & CIN/ LLP No. CIN: L74140M01952PL 0008522
PAN: AABCI2907C

3 nbers.
Chhindwana Road, Byramil Town, Nagpur,
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Hindu man’s
body found in
B’desh drum

The body of Hindu jeweller
Niranjan Chandra
Sutradhar, 50, was found
inside a floating drum in
Bangladesh's Mymensingh
district, media reported.
Police said Sutradhar had
sharp-weapon injuries to
his head and chest and was
killed before his body was
dumped in the water. His
identity was established
with the helpof a
cooperative society token
found in his pocket.

Tensions over
North Ireland
march

Thousands of protesters
blocked a contentious
Orange Order parade in
Northern Ireland on
Sunday after a court
cleared the march along
Portadown's mainly
nationalist Garvaghy Road
for the first time in 28
years. PM Andy Burnham
appealed for calm as
agitators gathered along
the route. Cops said there
had been no violence.

Nepal ex-CJ
briefly
detained

Nepal's former Chief
Justice Cholendra
Shumsher Rana was briefly
detained on Sunday after
police received information
about a possible security
threat.Police denied media
reports Rana was arrested
in acriminal case, saying he
was placed under protec-
tion. He was taken from his
Maharajgunj house to the
Kathmandu Valley Crime
Investigation Office early on
Sunday and released
around noon after
questioning.

Harry: Great
to be back in
Britain

Prince Harry has said itis
“great” to be back in Britain
after six years in California.
He said his children were
happy at school, while the
move allowed him to focus
on the Invictus Games in
Birmingham next July. |
Harry has since undertaken
several engagements

PAKISTAN TO HOST SCO MEET: Pakistan will host a 3-day meeting of Shanghal

rief

Cooperation Organisation (SCO) natlonal coordinators from Menday as It pre-
pares for the grouping’s 2027 summit. The Sept 28-30 meeting will coordinate

upcoming high-level meetings and activities under Pakistan's SCO chairmanship.

-

SPIRALLING CRIME | Eight gunmen armed with AK-47s storm
Johannesburg-area bar, leaving 15 injured; 11 hurt in Cape Town
attack; 4 dead in Khayelitsha; cops probe illegal-mining link

31 die in 3 South Africa

shootgs Wlthm 7 hrs

Cape Town: At least 31
people were killed in three
shootings in South Africa over
the weekend within seven
hours, prompting police man-
hunts as investigators probed
possible links to illegal mining,
and a business rivalry.

Seventeen people were
killed and 15 hurt when eight
gunmen armed with AK-47
rifles and pistols attacked a
bar in Wedela township, abo-
ut 80 km from Johannesburg,
on Saturday at 9.30pm.

Police said the gunmen
opened fire at patrons drink-
ing outside before entering
the bar and continuing to
shoot. The attackers allegedly
scarched some patrons, took
their cell phones 2nd fled in
two vehicles. The dead inclu-
ded 13 men and four women.

Police were probing if the
attack was linked to a turf war

between rival illegal miners.
No arrests have been made.
Four hours later at lam, 10
people were killed and 11
wounded when gunmen ope-
ned fire at an entertainment
venue in Lwandle township
near Cape Town on Sunday.
Five people died at the
scene und five succumbed in
hospital. Police said a business
rivalry was among the poss-
ible motives being probed.

In a third shooting in the
Western Cape, four men were
killed in Khayelitsha late on
Saturday evening.

Police found three men
with multiple gunshot wou-
nds, two inside a vehicle and
onc nest to it. A fourth man
succumbed after being taken
to a medical facility. Police
have not established a motive
or identified a suspect.

The shootings came days

world
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UNSC PERMANENT SEAT:
RUSSIA SUPPORTS INDIA

United Nations: Russia has
backed India’s candidature
for a permanent seat in the

United Nations  Security
Council, saying that any
reform of the UN bod_v cannot
Involve add | seats being
Wedela bar g allocated to Western coun-
tries, ially Germany and

flee in two vehicles Japan.
with patrons’ phones "Ourpnuclpled .lppronchb
the Security

after 11 people, including a
pregnant wornan, were killed
when gunmen attacked s

Council reform cannot involve
any additional scats being
allocated to Western coun-

house in KwaMakhutha town-
ship, south of Durban.

South Africa has struggled
with high rate of violent
crimes for years, with mass
shootings increasingly affect-
ing poorer communities.

Police figures show 5427
homicides were recorded bet-
ween Apri! and June, an aver-
age of nearly 60 a day.

President Cyril Ramaphosa
deployed soldiers carlier this
year to support police in com-
bating crime in some worst-
hit areas, including near Joha-
nnesburg and Cape Town.

~—CNN, AP and Reuters

tries, ially to Germany
and Japan, who are now on
the path to militarism and
revanchism.” Russian Foreign
Minister Sergey Lavrov said in

Jalshankar slams
Pakjstan at UNGA

Arguments by serial practitioner
of terrorism will not stand: EAM
United Natlons: India strongly hit back at

Pakistan in the UN General Asse:
Dby the “serial

his address to the UN General
Assembly.

“We are in favour of broad-
ening the representation of

Asia, Africa, and Latin
America. We support Brazil's
and Indig’s candidatures for a
permanent seat, and at the
same time, I wish to empha-
sise this: we must satisfy the
interests of the African conti-

mbly, usserting
of terror-

ism” to norm:\hsc the scourge and claim

fromi

will not stand.

5 arrested over explosives
threat near UK-US airbase

Armed poligg intercept 3 suspicious vehicles near RAF Fairford;
85 households evacuated as bomb squad examines vehicles

London: UK counter-terror
police are investigating a sus-
pected terror plot after five
men were arrested near RAF
Fairford, a Royal Air Force
base used by the US military,
on Sunday.

Armed officers responded
after police received a cali at
12.45am about three suspi-
cious vehicles apparently
heading towards the base in
Gloucestershire, south-west
England. They were arrested

thcm About 85 hnuscholds

on suspicion of

the Explosives Act and later
on suspicion of preparing a
terrorist act under the Terro-
rism Act, the Mctropolitan
Police said.

A 400-metre cordon was
set up around the vehicles as
the Army’s Explosive Ordna-
nee Disposal unit examined

were d 8s a pre-
caution. Gloucestershire Con-
stabulary declared a major
incident”, while

person said its UK-based
wings remained vigilant and
would take appropriate
measures to pl’D(?C( person-
nel and

ror police said the five men
remained in custody as inves-
tigators gathered evidence.
RAF Fairford hosts US Air
Force personnel and oper-
ations. A US Air Force spokes-

The base has been used for
US operations against Iran
during the ongoing conflict in
West Asia. The incident fol-
lows a threat in July by IRGC
to attack RAF Fairford. —PTI

Russia rebuffs
German call to
de-escalate

Kylv: Russian and Ukruinian
strikes killed at least six
people in Ukraine overnight
and Sunday. Russian attacks
killed two people around
Kyiv, one in Odesa and a
woman and a 16-vear-old girl
in Sumy. President Zelenskyy
said Russia also struck a Kyiv
data centre twice. Moscow
said it provided internet to
Ukraine’s armed forces.

In Russian-occupicd Enc-
rhodar, @ Ukrainian drone
strike killed a woman. The
town houses the Zaporizh-
zhia nuclear power plant.

The attacks came as
Russia’s Lavrov rebuffed
German calls to de-escalate
during talks with Foreign
Minister Johann Wadephul.

Lavrov dismissed the talks
as Germany reiterating its
condemnation of Russia.
Wadephul said better ties
required Moscow to show
willingness to end the war.

'Yestuday a serial practitions

misrepresented facts before this Assembly”

er of terrorism

External Affairs Minister § Jaishankar said in

his address to the General Debate at the high-
level 81st session of the UN General Assembly.

Without naming Pakistan and the address
by its PM Shehbaz Sharif at the UN on Friday,
Jaishankar said arguments were invoked to
“normalise terrorism, and claim immunity
from its consequences.” “That will not stand.”
he stressed. “Our right to defend ourselves
be exercised,”
Jaishankar said, asserting that “friendship and
goodwill cannot co-exist with terrorism™.

“And understandings premised on that will
naturally be called into question. It is for the
perpetrator of terrorism to mend its ways,” he
said. Jaishankar told world leaders a persistent
threat to peace has been the scourge of terror-

against terrorism  will

id best

ism. “That thi

d, witha

fora,” he said.

‘India, Canada preparing

to take ties to next level’
India and Canada are preparing to take

nent,” the Russian leader said.

Lavrov added through its
foreign policy, “Russia is try-
ing to fix the situation in the
world. working together with
its allies and  strategic
partners: the Brics, the SCO,
and the Eurasian Economic
Union”.

“We are promoting an
agenda which we can all get
behind- a unifying agenda,
concrete ideas and projects.

, what's coming to the

is the topic of interna-
tional information security.
Clearly, the UN should play a
central role in these dis-
cussions, not other narrow
—PTI

their relationship “to a higher level’, EAM S
Jaishankar said after holding a “produc-
tive discussion” with his Canadian counterpart
Anita Anand on the sidelines of the UNGA.
“Always a pleasure to meet Canada’s Foreign
Minister Anita Anand. We held a productive
discussion as we prepare to take the relation-
ship to a higher level” Jaishankar said on X.
Earlier this week, Canadian PM Mark Carney
told the UN Narendra Modi is expected to visit
Canada in Dec, noting Ottawa is making “good
progress” m its tride negotiations wnh India.
Canada

d cfforts to

cross-border purpose, mu.kes it

to the global order” India called for govern-
ments indulging in such practices to be held

le. “There must be

adirect affront

dilution in our

zero-tolerance approach towards terrorism.
Its financial aspects, in particular, should be
exposed and should be countered,” he said.
Sharif had used the UN podium to credit US
President Trump for his “timely intervention”
in the 2025 conflict against India. He had also
raised the Kashmir-issue, saying to ensure
South Asia never reaches that precipice of the

conflict of 2025 ever again, a ju:

ution of the Kashmir issuc is required.

st and fair sol-
~PTI

build renewed partnerships with large econ-
omies like India and China, as well as new initi-
atives with New Delhi to strengthen multilat-
cralism, at the UN General Assembly.

In her address at the Genersl Debate, Anand
said in the economic reaim, Canada is focused
on what it can control: diversifying its trade
and catalysing a trillion doilars of investment
in the country over the next five years. She said
for this, Ottawa is exploring new opportunitics
with partners in the Indo-Pacific, the Guif
region and Latin America. “This includes
building renewed partnerships with large
cconomics like India and China.” she said.

Himlung avalanche: 2 guides
die, 14 kitchen staff missing

Only talks can end deadlock: Araghchi

Iran says fully prepared if war resumes, awaits formal reply from America

“The war is not over.
Although

Tehran: Iran said on Sunday
it was awaiting a formal US

sion, even if it comes to a
doomsday war,” Araghchi

with the US after previous
rounds of talks were foliowed

the aggressive

linked to the Games, while Amit Arora response through mediators  said when asked about a Wall by attacks and sanctions. “We  enemy has suffered heavy
Meghan has largely stayed MUMBAI 21 doad as ﬂoods battor Nopal to its proposal to reopen the  Street Journal report Trump  have notrustin the American  blows, it must remain pre-
outof the public eye. Strait of Hormuz. despite could seck to resume bomb-  sideand donotknowonwhat  pared to receive further
wo climbing guides duz At least 21 people have died in floods, landslides  President Donald Trumppub-  ing after the US midterms. basis an understandingcanbe  crushing blows from Iran's
‘Be quiet’: ;ﬂ:cfou?gﬂ_ dead md; tsmd o(h;lr mgll:;lat;d m?aie‘;ls:sdmbNezL o;ﬂda.ls said on  licly rejecting the offer. “Atthe same time, westand  reached with it,” he said. armed forces,” Hatami said.
tchen remain: unday. Five when a ide buried a house in Palpa, “We saw the first reaction  ready for diplomacy. Itisupto
Trump to missing after an avalanche  while 16 were killed in other incidents over four days.  from the US president, but  President Trump to choose” ~ WAR NOT OVER YET, CLASHES IN YEMEN
reporter struck the base camp of the  Authoritics recorded 439 monsoon-related incidents and res- nothing has been conveyed to “If the necessary conditions  SAYS IRANIAN ARMY Fresh strikes were reported in
7126-metre Himlung Himalin  cued 1284 people over five days. In Rupnm‘ihdﬂ the swollen us from the mediators yet” are met, the strait can be  Chief Commander of lran's Yemen on Sunday, as fighting
President Donald Trump Nepal's Manang on Sunday,  Tinau river swept away six houses, forcing the evacuation of  Iranian Forelgn Minister reopened, @ normal maritime  Army Amir Hatami said on  between Houthis and Saudi-
told MS Now White House  cxpedition organisers said.  about 1,000 people. Flooding inundated 389 houses in.  Abbas Araghchi said. passage restored withinscven  Sunday the war hasnotended  backed forces flared. One
correspondent Akayla The avalanche buried a tentin Nawalparasi West and Saptari, whilc landslides blocked roads He said Tehran would wait  days,” Araghchi said duringa  yet,and the “enemy” muststill  strike on a Taiz market killed
Gardner to "be quiet™after  Nar Phu where climbers and in Chitwan and Karnali. Nepal is recling from Aug’s ﬂoods. for Washingtons “definitive”  visit to New York for the UN  be ready to receive “severe  over seven people.
she questioned him over support staff were sheltering. which killed 1453 people and left 5,000+ missing. position before deciding its  General Assembly. blows” from the armed forces. ~FPJ World Desk/
restrictions on media Nepal National Mountain next move, adding only a
access. Gardner asked if Guides Association launched  helicopter. The missing wor- Association president Tul  negotiated solution could DON'T TRUST US TAl ~
Trump wanted only ascarchand rescucoperation,  kers are from  different  Singh Gurung said four more  break the deadlock. “We are  SAYS PEZESHKI IRVITATION FOR Ex,ﬁ%’;g‘,g,‘ OF INTEREST FOR
supportive outlets in the with a team led by high-alti-  expedition firms, including  rescuers were awaiting deplo-  fully prepared for the war to  President Masoud Pezeshkian INOD PACIFIC PROJECTS PRIVATE LIMITED
White House presspool. "I tude guide Mingma Gyulje Himalayan Holidays Nepal ymentand additionalstalfwas  be resumed. We stand firmin  has told Al Jazeera Iran no OPERATING IN REAL ESTATE AND INFRASTRUCTURE ACTIVITIES.
want real news, not fake Sherpa reaching the site by and Imagine Nepal Treks. needed to widen the search. the face of any new aggres- longer trusted negotiations
news, like you,” he replied.
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THIS ISAPUBLIC. Y AND IS NOTAPROSPE
SUBSCRIBE TO SECURITIES UNDER ﬂE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS. ?01! m AMENBED ("SEBI ICOR
REGULATIONS"). INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF BSE LIMITED (*BSE™) AND NATIONAL STOCK EXCHANGE OF INDIA IMITED ("NSE"} (TOGETHER, THE "STOCK
[EXCHANGES") iN COMPLIANCE WITH JLATIONS. NOT FOR RELEASE. PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY QUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

BAANGANGA GOLD & DIAMOND (1) LIMITED

Our Company , our Promoter, under the name of Baanganga Jeweliars’ ¥ undes the
mﬂmdﬂwwm murbnpamrshq:mdmmdswmml 1997mmemwumJ«!MG&WW&A&&A\WWJ:SW&GNpwhwfrmboiumﬁm
Thereafter, pursuant t the deed of hi Jewelers’ was modified (o refiect the

22,2002,
ummmsmmmvmmnmwmmmuamsmowanemuMumwwanw Mmmwu Kachhara as a partnar. Further, pursuant to the deed of
partnership (admission cum refrement) dated Aprl 8, 2010, constiubion of ‘Baanganga Jewelers’ was again moddied o refiect the rotirement of Ganeshial Motichand Kachhara HUF, through its karta Ganeshial M.
Kachhara from the parinership frm and e admission of Jinesn Navratanmal Ganna as a partner. Subsequenlly, ihe partnership fimm "Baanganga Jewelers' was converled inlo a privaie limiled company as
‘Baanganga Gold & Diamond (1) Privats Limited’, under the Companies Act, 2013, pursuant to a certificas of incorporation dated May 8, 2022, issusd by the Registrar of Companiss, Centra! Registration Centre.
mmnammbymmmomw m5wnawdmwmwmmmxmmw 2225, w(‘munywswwﬂhdnbapwkhnd

und consaquendy, the name of cur Company was changed 1o ‘Baanganga Gold & Diamond () Limited' and a fresh
Rogmommsana wwdhmwcwhoumyﬁ 2026 F«Wwwhvswmmomwmmwuwolumuwmw phmm#ﬂswyuwmhcupmnhm'
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25,2025 ('ORHP’) fied with Stock Exchanges and
Corporate Identity Number: UWMHZOZZPLCM@
Ragistersd and Corporats Office: 2117213, 5" Fiocr, Raja Govardhanial Bansial Buiding, Kalbader Road, Mumbai - 400002, Maharashtra, India.
Contact Person: Vinayu Sanjay Putl, Coimpany Secretary and Complance Officer: Teluphone: 022 2244 4455, E-mall: ; Wabsite:

OUR PROMOTERS: NAVRATANMAL JEETMAL GANNA, VIKAS NAVRATANMAL GANNA AND JINESH NAVRATANMAL GANNA

INITIAL PUBLIC OFFER OF UP TO {e] EQUITY SHARES OF FACE VALUE OF T5 EACH (“EQUITY SHARES") OF BAANGANGA GOLD AND DIAMOND (1) LIMITED {“COMPANY" OR THE ’!SSUEH‘) FOR
CASH AT A PRICE OF X[e] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF ¥{s] PER EQUITY SHARE) (“OFFER PRICE") AGGREGATING UP TO 7,200.00 MILLION. (“OFFER") CO!
OF A FRESH ISSUE OF UP TO [«] EQUITY SHARES OF FACE VALUE OF 35 EACH AGGREGATING UP TO 25,400.00 MILLION (“FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO [] EWITY
SHARES OF FACE VALUE OF 5 EACH (“OFFERED SHARES") AGGREGATING UP TO 21,600.00 MILLION, UP TO [»] EQUITY SHARES OF FACE VALUE OF 5 EACH, AGGREGATING
UP TO 71,200.00 MILLION BY NAVRATANMAL JEETMAL GANNA, AND UP TO (o] EQUITY SHARES OF FACE VALUE OF ¥5 EACH AGGREGATING UP TO 600.00 MILLION BY JINESH NAVRATANMAL
GANNA (COLLECTIVELY, REFERRED TO A! THE “PROMOTER SELUNG SKARENOLDERS OR “SELLING SHAREHOLDERS" AND SUCH OFFER FOR SALE OF EOUITY SHARES OFFERED BY THE
PROMOTER SELLING SHAREHOLDERS, “OFFER FOR SALE"). OFFER PAI EQuITY
OUR COMPANY, IN CONSULTATION WITN I’NE BRLM, MAY CONSIDER A PRE:| IPDPLACE]IEH‘I’ OF SPECIFIED SECURITIES AGGREGATING UP TO ¥ 1,080.00 H.IJON.ATITS DISCRETION, PRIOR TO
FI.NGDFTHER.EDHEWG'ROSPECWSWMRDC THE PRE-IPO PLACEMENT, IF UNDERTAKEN, WILL BE AT A PRICE TO BE DECIDED BY OUR COMPANY, IN CONSULTATION WITH THE

+IPQ PLACEMENT IS COMPLETED, THE AIOUMY RAIEED PURSUANT TO THE PRE-IPO PLACEMENT WILL BE REDUCED FROM THE FRESH ISSUE, SUBJECT TO COMPLIANCE
WITH RUlE 19(2)(B) OF THE SCRR. THE PRE-IPO PLACEMENT, IF AKEN, SHALL NOT EXCEED 20% OF THE SIZE OF THE FRESH ISSUE. OUR COMPANY SHALL APPROPRIATELY INTIMATE
‘THE SUBSCRIBERS TO THE PRE4PO PLACEMENT, PRIOR TOALLOTIENT PURSUANT TO THE PRE-IPO PLACEMENT, THAT THERE IS NO GUARANTEE THAT OUR COMPANY MAY PROCEED WITH
THE OFFER OR THE OFFER MAY BE SUCCESSFUL AND WILL RESULT INTO LISTING OF THE EQUITY S ON THE STOCK EXCHANGES. RELEVANT DISCLOSURES IN RELATION TO SUCH
INTIMATION TO THE SUBSCRIBERS TO THE PRE-IPO PLACEMENT (IF UNDERTAKEN) SHALL BE APPROPRIATELY MADE IN THE RELEVANT SECTIONS OF THE RED HERRING PROSPECTUS AND
THE PROSPECTUS. OUR COMPANY SHALL REPORT ANY PRE-PO PLACEMENT TO THE STOCK EXCHANGES, WITHIN 24 HOURS OF SUCH PRE-IPO PLACEMENT (IN PART OR IN ENTIRETY) IN
ATIONS.

THE FACE VALUE OF THE EQUITY SHARES IS T § EACH. THE OFFER PRICE IS [#] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND, AND THE MiNIMUM BID LOT WILL BE
DECIDED BY OUR COMPANY, IN CONSULTATION WITH THE BRLM AND WILL BE ADVERTISED IN ALL EDITIONS OF [e], AN ENGLISH NATIONAL DAILY NEWSPAPER, ALL EDITIONS OF [e], A HINDI
NATIONAL DAILY NEWSPAPER AND [e] EDITIONS OF [#], A WIDELY CIRCULATED MARATHI DAILY NEWSPAPER, MARATHI BEING THE REGIONAL LANGUAGE OF MAHARASHTRA WHERE OUR
REGISTERED AND CORPORATE OFFICE IS LOCATED, AT LEAST TWO WORKING DAYS PRIOR TO THE BID/OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO BSE LIMITED (*BSE") AND
NATIONAL srocx EXCHANGE OF INDM LIMITED (“NSE", AND TOGETHER WITH BSE, THE “STOCK EXCHANGES") FOR THE PURPOSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES, IN

BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (THE *SEBI ICOR
REGULATIONS').

In case ol any revision in the Price Band, the Bid Ofter 3 Days afer sk Price Badl, subject ding 10 Working
Days. In cases of force majours, mmmwmmwmmm our Company may, in consultaton with the BRLM, and for reasons to be recorded in wrting. emmwwwun
‘minimum of ne Working Day, subject 10 the Bid/ Offer Period not exoeeding 10 Working Days. Any revision in the Price Band and the revised Bid/ Offer Period, if applicable, shall b widaly disseminated by notificabon
nnsmamw by issuing a public notice, ama\m:oymum;humponuumpewuwmsoimsmmwilmmdmmmwwmmnmDuwmd
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ummmmmnwm mnwmm-muwmﬁwssm 12 the Company Secreiary and Compiance Officer of our Company and/or the BRLM et twir

.uwnchwwymwmw Secretary and Compliance Officer of our Company andor the BRLM in relaton o the Offer
on or before 5.00 p.m. on the 21" day from f f Reguiation 26(2) of SEBI ICOR Reguiations.
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BOOK RUNNING LEAD MANAGER TO THE OFFER REGISTRAR TO THE OFFER

CAPITAL

KFin Technologies Limited

301, The Centrium, 3" Fioor, 57, Lal Bahadur Shastri Road, Nav Fads, Kuria (West)
Mumbat - 400 070, Maharashira

Telephone: +91 40 6716 2222/ ‘;!00 300 4001

Email: baanganga ipe@kfintach.

Investor grievance omal md ris@fintech. com

Website: www.kfintoch.cor

Contact person: M ILRE Krishna

SEBI Rmvmn No: INRDCOD00221

COMPANY SECRETARY AND COMPLIANCE OFFICER

Vinaya Sanjay Patil
Telophone: (22 2244 4455; E-mall: cs@baangangajeweliers.com

DRHP

DAM Capital Advisors Limited

Alimus 2202, Level 22, Pandurang Budhkar Marg, Wordl,
Mumba: - 400018, Maharashtra, india

Telephone: +21 22 4202 2500

E-mail: baangange ipo@damcaptalin

Investor urlnm email: complaint@dameapital in
Deile: www.0aMCEpIEin

Contact person: Aanchal Wagie/Rishi Kakkad

SEBI registration no.: MBANMO000 11336

For BAANGANGA GOLD & DIAMOND (i) LIMITED

On behalf of the Board of Directors.

Sa-

Place: Mumbai Vinaya Sanjay Patil
Date: September 26, 2026 - Company Secretary and Compiance Officer

BAANGANGAGOLD &
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sebigovin, as wellas 2. BSE and NSE at www bseindia com and www.nsaindia.com, respeciively. on the
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